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Balance of Trade with countries in ECAFE
Region

SHRI SHRIKISHAN MODI :
SHRI P. GANGADEB :

1381.

Will the Minister of FOREIGN TRADE

be pleased to state :

(a) whether India has maintained a
favourable balance of trade with countries in
the ECAFE region ; and

(b) if so, the year from which favourable
balance of trade has been maintained ?

THE. DEPUTY MINISTER IN THE
MINISTRY OF FORFIGN TRADE (SHRI
A. C.GEORGE): (a) Yes, Sir.

(b) India has been maintaining favourable
balance of trade with ECAFE Region since
1968-69.
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Wide powers for Tariff Commission

1382. SHRI SHRIKISHAN MODI : Will
the Minister of FOREIGN TRADE be pleased
to state :

.

(a) whether Government have decided to
invest Tariff Comunission with wide powers to
increase its effectiveness ; and

(b) if so, whether Government arc also
considering proposals which will envisage a
clearly defined mandate for the Commission ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADF. (SHRI
A.C. GEORGE): (a) and (b). Government
have not so far decided to invest the Tariff
Commission with wider powers.

Rabate on imported Cotton

1383. SHRI HARI KISHORE SINGH :
Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether all the cotton mills which buy
imported cotton from the Cotton Corporation
of India are given some rebate ;

(b) if so, the reasons therefor ; and
(c) whether it is proposed to stop such
rebate ?

THE DEPUTY MINISTFR IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C.GEORGE) : (a) No, Sir.

(b) and (c). Do not arise.
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